HIGH COURT OF CHHATTISGARH, BIL ASPUR

' NOTIFICATION

No. 15687 / Checker Bilaspur, Dated ot August, 2025
Il -6-1/2007 (Pt.I)

In exercise of the powers conferred under sub section (3) of Section 9
read with Section 26 of the Bharatiya Nagarik Suraksha Sanhita, 2023, the High
" Court of Chhattisgarh hereby confers the powers of Judicial Magistrate Fifst Class
upon the following Judicial Magistrate Second Class:-

sl Name of the Judicial Magistrate Second |Present place Present Civil
No. Class of posting District

1 |Ku. Geetanjali Kashyap, J.M.S.C., Mahasamund
— Mahasamund { Mahasamund

2  |Ku. Khushboo Jain, J.M.S.C., Mahasamund

3 |Smt. Anju Kanwar, J.M.S.C., Janjgir
Janjgir-
Champa

4 | Shri Chandrapratap Singh, J.M.S.C., Janjgir Janjgir

5 |Ms. Preeti Paliwal, J.M.S.C,, Janjgir

BY ORDER OF THE HIGH COURT

GVt Y

(Maneesh Kumar Thakur)

%Begistrar General
Endt. No. 156 68 / Checker Bilaspur, Dated g+ August, 2025
Il -6—1/2007 (Pt.I)
1. Reader to Registrar General, High Court of Chhattisgarh Bilaspur, for

information.

2. P.A. to Director/Additional Director, Chhattisgarh State Judicial Academy,
High Court of Chhattisgarh, Bilaspur for information.

3. Registrar (Vigilance/ I. & E/Judicial/Selection & Appointment/CPC), High Court
of Chhattisgarh, Bilaspur for information.

C@f)l‘



10.

11.

12.

13.

The Principal District and Sessions Judge, Mahasamund/Janjgir-Champa for
information and necessary action,

The Joint Registrar-cum-P.P.S. to Hon'ble the Chief Justice, ngh Court of
Chhattisgarh, Bllaspur for information.

The Additional Registrar (Judicial/ ClassiFication/Administration/ D.E& E./
Confidential ), High Court of Chhattisgarh, Bilaspur, for information.

Officer-on Special Duty-cum-C.P.C., High Court of Chhattisgarh, Btlaspur For
information.

The Secretary, High Court Legal Services Committee, High Court of
Chhattisgarh, Bilaspur for information.

The Budget Officer, High Court of Chhattisgarh, Bilaspur for information.

The Deputy Controller, Government Regional Press, Khairagarh Road,
Rajnandgaon, Chhattisgarh with a request to publish it in the Forthcoming
issue of Chhattisgarh Gazettee.

(1) Ku. Geetanjali Kashyap, J.M.S.C. Mahasamund, (2) Ku. Khushboo Jain,
JM.S.C.,, Mahasamund, (3) Smt. Anju Kanwar, J.M.S.C. Janjgir, (4) Shri
Chandrapratap Singh, J.M.S.C., Janjgir and (5) Ms. Preeti Paliwal, J.M.S.C,,
Janjgir for information & necessary action.

The Senior Court Manager, High Court of Chhattisgarh, Bilaspur Ffor
information :

Incharge, NIC, High Court of Chhattisgarh, Bilaspur with a direction to uptoad
this endorsement in the official web-site to this High Court.
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(Maneesh Kumar Thakur)
yRegistrar General



